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BEFORE THE NATIONAL GREEN TRIBUNAL, KOLKATA
O. A. No0.11/2024/EZ

IN THE MATTER OF:
Pollution level is increasing in the
city due to dumping of garbage in
the Dardha River of Jehanabad,
Bihar
...Applicant

Versus

The Principal Secreatary,
Department of Environment, Govt.
of Bihar & Ors.

.... Respondents
INDEX
S.N. Particulars Page No.
1. | Counter Affidavit on Behalf of the The Principal
Secreatary, Department of Environment, Govt. of 01-08
Bihar & Ors.
2. | Annexure- A and B : Xerox copy of Proceedings of 09 -18

both the meeting dated 02.01.2025 and 21.01.2025

3. | Annexure-C & C1 : Xerox copy of letter issued by
BCGMS & letter no.384 dated 13.02.2025 of 19-25
Executive Officer of Jehanabad Municipal Council

4 | Annexure-D: Xerox copy of letter no.154 dated
20.01.2025 of the Executive Officer of Jehanabad 26 -27
Municipal Council

5 | Annexure-E1l, E2 & E3: Series: Xerox copy of
letter no. no.230 dated 29.01.2025, letter no. no.255
5dated 31.01.2025 and letter no.297 dated 28-31
05.02.2025, letter of the Executive Officer of
Jehanabad Municipal Council

Filed by: -
Surendra Kumar

Advocate
(For Respondent No.-5)
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BEFORE THE NATIONAL GREEN TRIBUNAL,

Eastern Zone

Original Application No. 11 of 2024 /EZ

IN THE MATTER OF:

Pollution level is increasing in the
city duc to dumping of garbage in
the Dardha River of Jehanabad,

Bihar

...Applicant

Versus

The Principal Secretary, Department
of Environment, Govt. of Bihar &

Ors.

...Respondents

AFFIDAVIT FILED ON BEHALF OF RESPONDENT NO.5

I, Ansul Pandey, S/o Sri Om Prakash Pandey, aged 27 years, residing
at Chaudhari Tola, Kahalgaon, Bhagalpur, Pincode-813204, do hereby

solemnly affirm and state as follows:

1 L.
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. That I have bcanduly authorized to swear and affirm this affidavit
on behalf of the Secretary, Urban Development and Housing
Department, Government of Bihar (respondent no. 5) and I am

well conversant with the facts and circumstances of the case.

. That the present affidavit is being filed concerning the Jehanabad
Sewage Treatment Plant (STP) pending before the Hon’ble

National Green Tribunal (NGT).

. That the answering respondent has assumed the charge of the
post of Secretary, Urban Development & Housing Department,
Govt. of Bihar on 05.09.2024, after transfer of predecessor,

Principal Secretary, UD & HD, GoB.

. That by the order dated 20.08.2024 passed in this case, this
Hon'ble Tribunal has directed the then Principal Secretary, UD &
HD, GoB to file a fresh affidavit giving the details of the timelines
for completion of the STP Jehanabad Project.

. That the answering respondent in compliance with such order, is
filing the present affidavit to bring on record the updated factual
status with details of timelines of the Jehanabad Sewage
Treatment Plant (STP) Project, which are being stated as

hereunder:-

a. Detail Project Report (DPR) of the Jehanabad STP related
works was earlier prepared and Technical Approval was
granted by the Bihar Urban Infrastructure Development
Corporation Ltd. (BUIDCO).
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. Thereafter the approved DPR was placed in the meeting of
the State Level Technical Committee (SLTC) on 26.07.2024
for approval of the said project, involving a sum of Rs.

344.93 Crores and the same was approved by SLTC.

. After thorough consideration of the DPR of the project at
the Departmental level, it was observed that the amount of
DPR in question is more than the approved estimate/cost of
the APEX committee i.e 340.61 Crores and it was thought
necessary to revise the DPR in question and accordingly

BUIDCO was instructed to get the DPR revised.

. Pursuant to above departmental decision, the revised DPR
was prepared and submitted on 29.01.2025 for an amount
of 328.94 Crores and after taking approval by the BUIDCo,
it was again placed in the meeting of State Level Technical
Committee (SLTC) on 04.02.2025 and the SLTC approved
the revised DPR and has been sent to LOK VITT
- COMMITTEE dated 13.02.2025.

. After getting approval of LOK VITT Committee, the same will
be put up for administrative approval from the State
Cabinet.

After State Cabinet's approval the project in question shall
be allotted to the executing agency, i.e. BUIDCO for

tendering process.

. After issuance of work order, the project shall be completed

within 24 months.
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O, That apart from the above, it is further humbly submitted that
the matters related with the Hon’ble NGT are being continuously
monitored at the Sccretary Level in the department, The meetings
chaired by the Secretary are held with all the stakeholders
including Bihar State Pollution Control Board, the concerned
officials in the department & ULB at field at regular intervals to
addrens all the issues related to the NGT and their updated

factual status are also being monitored.

7. That the issue of Jehanabad was taken up for discussion in detail
in the last two mectings held on 02.01.2025 and 21.01.2025.

Xerox copy of Proceedings of both
the meeting dated 02.01.2025 and
21,01.2025 are being annexed
herewith and marked as Annexure-
A and B respectively to this
counter affidavit,

8. That in the aforesaid mectings, following facts emerged :-

A. As per the report of Executive Officer, Jehanabad Municipal
Council dated 13-02-2025, presently three major drains falling
in river Dardha are trcated using Bio-remediation method so
that the waste and harmful content of water flowing in these
drains are neutralized. The major drains treated using these
methods in the city are Algana Drain, Daulatgunj Drain and
Raja Bazar Drain.

Xerox copy of letter issued by BCGMS
& letter no.384 dated 13.02.2025 of
the Executive Officer of Jehanabad
Municipal Council is being annexed
herewith and marked as Annexure- C
o this counter affidavit.
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B. It has been reported by  lixecutlve  Officer of Jehannabad
Municipal Council that currently no solld waste generated in the
city in disponed in the Dardha River, All the wante is dumped at
n temporary dumping site loented in ward number 33 of the city,

Xerox copy of letter no,154 dated
20.01,2025 of the Ixecutive Officer of
Jehanabad Municipal Council is being
annexed herewith and marked as
Annexure-D to this counter affidavit,

C. Construction of a Scientific Landfill site has been proposed for
disposing the inert waste in the city, A land of area 4.2 Acres
has been identified in Ghosi Circle, Mauja - Golakpur for
construction of this landfill site, Currently Environment
Clearance for the proposed site has been requested from SEIAA
(State Environment Impact Assessment Authority).

Xerox copy of letter no. no.230 dated
29.01.2025, letter no. 255 dated
31.01,2025 and letter no.297 dated
05.02.2025, letter of the Executive
Officer of Jchanabad Municipal
Council are being annexed herewith
and marked as Annexure-E Series to
this counter affidavit.

D. The process of Bio-Remediation of legacy waste is proposed for
Jehanabad city, In this regard the drone survey of Legacy waste
is under process, Once this survey is done, the process of Bio-
Remediation will be ensued.

Xerox copy of letter no.255 dated
31.01.2025 of the Executive Officer of
Jehanabad Municipal Council is being
annexed herewith and marked as
Annexure-E2 to this counter affidavit.
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15, 30 for as the proposal of development of Sewerage network and
HTP for the town of Jehanabad Under AMRUT 2.0 Scheme is
concerned,the DPR for the project has been prepared and
approved by SLTC (State level Technical Committee) on
04,02,2026 and the project will be placed in LOKVIT
COMMIITTEE and further in Cabinet for Administrative approval

s stnted nbove,

0, It i evident from point no.8 that all the solid and liquid waste
issues are being tackled by the Department holistically.That in
view of nbove facts and circumstances, appropriate order may
kindly be passed and about 2 years time to complete the S.T.P
Project at Jehanabad may be granted after approval by the State

Cabinet/competent authority.

10, That | state that the contents of this affidavit and the annexures

are true to the best of my knowledge and belief and based on

available records,

11, That | solemnly affirm this affidavit in support of my case before

the Hon'ble Tribunal, and no part of it is false, nor has anything

been concealed therein.

12, That it is respectfully submitted that the delay in compliance was
solely due to practical difficulties beyond the control of the
authorities, The answering Respondent remains commiited 10
fulfiling the directives of the Hon'ble Tribunal and seeks
reasonable time for the completon of the work as enumerated

hercinabove,

13, That the statements made in paragraph nos. 1 @ 12 as s==d
hereinabove are true to my knowledge and based on records

maintained by the Office of the answering Respondsnt znd the
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VERIFICATION

I, Ansul Pandey, the Deponent hereinabove, do hereby verify that the
contents of paragraphs 1 to 13 of this Affidavit are true and correct
to the best of my knowledge and belief, and nothing material has

been concealed therefrom. o

att ' =
Verified at /4.4 h—.?..on this [Date] day of [Month], 2025.

At fadey

DEPONENT

eronenUEm '
Ao 638 go78~

sacnt) eyarer wiha hesfiuwe
< LR e o

fﬁm/ =7
wifemt. /MrJMﬂ ......
,oi.,zlhav ld %’_\é.l

acate, SH nlv a!ﬂrl""\ lec

arae Belte me
¥ B33 OATN “3" @Vb‘{

. 2
Qe =3 D2



https://v3.camscanner.com/user/download

e

& B

: . i
R 02.01.2025 @1 W, R Qe @@ amary famr @) a@ﬁn
N wrha gosodlo A R @ wwle wrel @) woflen dow @)

172

3
drlad) -
e 02012025 ¢ wfaa, TR A ga sarg fomr gre (e 3
areia woshodlo W idft st A willenr @ wd, Rt s <asr e s
frewa (P T, NMce), oY I wRR fardl, sy ufa emd gefard),
spm), AN WU FAR, JWR AR (ird) geIR@nd, AMRUT), ) IHTEAR w018,
ey, ol T i agd, A A=w sem w@ sl v A gER, g
geif@ -1 A s fora )
2. doo ¥ wfua W@y grr o A e Aosfiodlo [ wafer smred @
wen @ TS e e R sfeear ARy Ry M, Y fread -
FH0H0 | A woshodlo & AmTa arTe Rerfa frew ]
ferfx
R 2 3 4 B ™
i. | 0.ANo.155/2022/EZ 30012025 |C A filed by | 1. 4F aia@l @ @ad A (&
Talab Bachao Abhiyan vs UOI & Board  Oath | fawqe Slodlosmo geal g
Ors. No.-773, Dated | 3R f&var o w1 2 o w
(This matter has been dispose;i of, 02-02:2024 Hfder m ra  far
but 1A has been filed by the il
applicant): The issue in this matter (3rguTeri—yde Freers,
is w.r.t. restoration of pristine geat /ol ddw g,
glory of three akes situated in gAY gcIfere, NMCG)
Darbhanga, namely, Dighi, Ganga 2. Wd de dA dEEl Bl
Sagar and Harai. The NGT directed ﬁﬂ’qﬂ AT W G A2 gl
to ensure that encroachments be 2 99 d® Sad R4 ard
removed from the three ponds Al @ Hay 7 wndt edard
and no untreated water shall TR geifrERl, SBM 31fdea
enter the three ponds. Hon'ble oAl ghfaa s | .
NGT has also constituted a FrurEa-s NN HAR
committee in Chairmanship of e, gad g,
Secretary DoEFCC to overlook the SBM)
progress.
ii. | 0.A.No.132/2023/EZ 23122024 |Resp  No.6, | ATAQR ai1eNfia &3 W Sewage | -~
sidhnath Tiwari vs State of Bihar QDHD @ CA | effluent @ Ferq JME-9 B
This matter relates to blockage of A wE T | T SEeE B @ Fer 98
drain due to industrial and sewage @w wEd @ | gwoioo  Fufo %Fl &
effluent from Sector 47-49 m WA A | Ao AR mﬁgn ﬁFUI:J'I
Manpur, Gaya. In this case also/f/ar> / TRV TRAT @A D o |
construction of STP is in issu ' v SloflodRo FF Al ﬁﬁﬁimiﬁ
Further in review meeting of CS Lff‘n_fﬂ Wi |
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P | industnal area for dying units of file @v @ | 9ar) yaiftrsrd), NMCG) |
| Gava frdun l
: |

iii. | OANo.113/2073/E2 Disposed of | (12— UDHD | 401 &l & twau A TA0T010 |
Mahesh Prasad vs State of Bihar | 04032024 | ©F DM 333'\ g1 fta foa 51 9@
This matter relates to discharge of %raf%%a;;a(fl%m el Nj? \YT’:TU—TﬁW I
waste water in Daudnagar, T & fw w1 T e T& T4 mﬂﬁ
Aurangabad. Construction of STP Aerffa wra— g<Ifadiy, NMCG g 9ad
isin issue in this matter &M 21 HE frews, geo @ frfa fea

ar ww | T

e srafy @ | (erfure—At Qdw YT
Mfrer Ay | v+ g, NMCG)
3R STP

oA @1

wrd o

HY |

iv. | O.ANo.11/2024/EZ 05022025 |C A filed by|1. W@ Solid Waste |
suo Moto-Pollution level is | NGT 5 | Board  Oath | Dumping Ground @& ¥dg H
increasing in the city due to|ypHp @ | NO-42 Dated LUl CUEEN SBMUTPﬁ
dumping of garbage in dardha | 391 feuy 08-07-2024 W GTFTEF:T?[ T m 21|
river of Jehanabad 3 f5 NGT del WX Scientlfuc_ Landfill Sit.e
This matter relates to dumping of | gRaTorM @1 fraraa g m'

- ; - e dRad wErmEe A
garbage in Dardha river in| g o o logscy Waste @ 7
Siaal Ea IG@T I Remediation HITAT
e gffea frar v |
T g (erurer - A AR
C A file R, gwdl s,
foan s | SBM)
2. WEFER  [Hodofo @
wag W o Ruafa @en
UAT ue i gHa wHa fhar
. S ghtea fea s
(ergurai—2 wu IR,
gAY ggIftiay), AMRUT)

v. |O.ANo.189/2024/EZ 15012025 | @AM Ud @l | 9@ us A swar AT
Saurabh Narayan vs state of yferarst @1 | @A giARkaa e s
Bihar. :_‘g‘-' 3‘;‘; (erura-sN 2w Y,

2
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This matter relates to discharge of fAdern lnf?{ yARY YENEHERI, NMCG)
A untreated water from drains into (11 | A
river Ganga in Patna. UDHD has BA B ufdf
outsourced the work to M/S ol Hawy
Nestbuild Infra Pyt Ltd. fva fasan
TR
C A filed by
Board Oath
No.. 6553
Dated- 20-11-
2024

vi. | O.A.No. 606 ~f 2018/PB 28052025 |froyl- [oAT® | W) GEIRreT), SBM W@
Compliance of Municipal Solid [ @Y f@#ee | 20.10.2018 B |y ¥ @ AR @ @Ra
Waste Management Rules. T2y 5 IR fhgraga & fou @ TR
This matter relates to Solid and | ooy W NGT T Pramif 3w A
liquid waste. Construction of STP A e g BFBAT B Tegd QA gilen
is being monitored in this case. | " $W P w1 giifea &Y |
Vide order dated 04-05-2023 the | fqaR foar | Way H ww
NGT has directed to create a ring | TG | wow  wffy | @rEuTes—i AT FAR
fenced account and deposit Rs. F1 Tod fear | ), Al oo,
4000 crore for construction of STP T R | SBM)
and dealing with river pollution.

vii. | 0.A.No. 200 of 2014/PB 20012025 |fed- TN geTeaR, NMCG @2
M.C. Mehta vs UOI for UP State | UDHD or | TRI TGN, AMRUT e
This matter relates to cleaning NMCG @1 STP | 1 Retmar afiever X qon
river Ganga. All the state through T« # | el @ wedodo @
which river Ganga and its FRAE T | O Geld 8, S A o
tributaries flow are party in this &1 | P G| THD T 9 g
case (Qttrakhand, West Bengal, T A & gdy ¥ uea A
U.P., Bihar anfi Jhaﬁrkhand). the R gy W |
Tribunal is dealing with each drain
and each tributary which is going @Iure—sft =
into Ganga. Also STP construction gl gSIftieRl, NMCG/
is in issue. . 9 FAR, A

qSIferd™), AMRUT)
-y Id ¥ WUgaE Yo% @) FHAE] G @ TE |
B0/ —
wfaa,
TR fder™T T4 mary famT
fagm |
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© 6 ferm 21.01.2025 @1 wilua, 4R Rbrg yd sparg fasmr @) dcaera
N e wEoshodlo & Remr A wdlkn amal @ afen ded ®)

srlard) -~

- 1\

Reid 21012025 & wfua, TR faor vd s faver g fasm &
gt wosllodlo  Wafd wrrel @) wdien @ w4, ot A ante gER AR
wdy PRUF, ge@), TR IR, T, SO U4 BER, A A GAR, Wgad
Wi, ot 29 §F, IR s (Wi vafari, nmce), £ e @aR faard,
9y wfaa (el wefer), sem), o wéy @R, IR Poae (rrd gefEe,
AMRUT), figr oa wegw faawr i @ ufafif, dm ofrer, Faf m, dm
R SBM Ty GRfuTed UeIRieR), AR ufyg, WA, FeFEie d NG A
AT feran)

2 do W wfra wEey gr v § g woflodo & wHafde 4l @l
aen #1 1E G1 e W Biedar ficy oy My, W fad e

H0490 | AT wHosflodlo @ HMA | Tl Reifer g
L iy .
Ry ' 2 3 4 5
i, | 0OANo. 155/2022/€2 30012025 |C A filed by|1. w14 & oF el @

Board  Oath | fIge At wx @/ & @lal
No.-773, Dated [¢ @@ T@ 9w FRA are
02-02-2024 | Il @ ¥aW H HaRA HRaR
TR AGH, T Hdera
&A1 gAfkga & |

2. 39 Wl 7 ffER <Iew

Talab Bachao Abhiyan vs UOI &
Ors.

(This matter has been disposed of,
but IA has been filed by the
applicant): The issue in this matter

is w.r.t. restoration of pristine

glory of three lakes situated in yeyul figam st @ gm
Darbhanga, namely, Dighi, Ganga TR fym, <om @ Weg §
Sagar and Harai. The NGT directed g fear T & Plastic
to ensure that encroachments be ' Based Aeration Gal
removed from the three ponds Fqen /Fakad Al @
and no untreated water shall fFaf & | W'ﬂﬁ T
enter the three ponds. Hon'ble ¢ § fyufya fea o
NGT has also constituted a [P
committee in Chairmanship of ;
Secretary DoEFCC to overlooz the | - y ﬁm? m il bigr
e @ fw Ra s
progress. m Nﬁfﬁ’?fﬁ ?n_\Té 'ﬁgﬂ'ﬂ a
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ii. | O.A.No. 132/2023/E2 23122024 |Resp  No.6, | 1. 7R TG, 741 g1 AT
Sidhnath Tiwari vs State of Bihar UDHD @ CA|®R @ Ard @ [%Ig 9l
This matter relates to blockage of A ‘h—ﬂ man & | e faa v |
drain due to industrial and sewage w1 Uﬁ (SrLUTET— R ST, )
offluecnt  from  Sector  17-49 TE T T Hw A @l udkl el
Manpur,- Gaya. In this case also R gAM @ ey ¥ «fdda 'ﬁf?ﬁ[
construction of STP s in issue. Al W HEIGd & §HE TP TR0l
Further in review meeting of CS it MWAD Em gl fran ima |
was decided to construct a MWRD @I CA (rqure-i—s  Qd=w Wi,
industrial area for dying units of g;ﬂ Caal gAY geIferai), NMCG) !
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iii. [0ANo 11/2024/€2 105022025 {C A filed by|1. @G  Ueiwm,
Suo Moto-Pollution level is | NGT J|Board  Oath | VIETHTEIQ & A 154 forw
increasing in the city due to | ypup - @y | NO-42Dated | 20.012025 ERT d qqmdl T
dumping of garbage in Dardha fyde fegp | 08-07-2024 fo < 941 a1 A ) sy
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iv. | OANo. 189/2024/€2 15012025 | @i W@ @ | @ @ G 3 uEs ud 4
' Saurabh Narayan vs State of gfrard Wl | @ e s @ Qe
| Bihar Rale SR |Raw mw a1, =it @@ 3w
}Th's matter relates 1o discharge of P A ¥ T o
| Thi =% : _
; ntreatec water from drainsgimo '\'Sﬂ'\’ m“; i E @ @
! u yal }Iﬁ N
| river Ganga in Patna. UDHD has BA T G wRAE T g
outsourced the work to M/S F1 g iR
| Nestbuild Infra Pvt. Ltd. afg f | @A QA=
! T 2 Ul gerieel,  NMCG/
. C A filed bvm T GAR.  9gEd
f Board Oath wfwa)
No.- 6553
E Dated- 20-11-
! 2024
v. | O.ANo.606 of 2018/P8 28052025 | FPRe- fmia |7d @1 46 3 Tio s 1 34
Compliance of Municdpal Solid | B 25714 | 20.10.2018 @ | gERl @ e Shaas
| Waste Management Rules. e @ I |3 for doRa el & |
|
iThis matter relates to Solid and UIG| =TFF'ﬁ11 NGY :‘1 e &= @1 How &ar T
liquid waste. Construction of STP urite B 2 R ) 9% e AT deb
: x . , s giaded O > D
is being monitored in this case. > 31':]}1161"! & fewm T &1 39 dag 3 '
Vide order dated 04-05-2023 the | [99R [haT | wea § <= sfiaa Too & m ,
NGT has directed to create a ring | GITQT1 | R EiA i
fenced account and deposit Rs. @1 oA faan | 1901 WA
4000 crore for construction of STP T | (ErueE—s IS AR
and dealing with river pollution. e, g9 geter
SBM)
vi. | 0.A.No. 200 of2014/PB 120012025 |- 9 T e raodiofo @
M.C. Mehta vs UOI for UP State | UDHD or | T H3@ B, W A W
This matter relates to cleaning 'NMCG 31 sTP f& o | ij g Uq ?R-L
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S

fver Ganga. All the state through
nver  Ganga  and s
tnbutaries flow are party n this !
cose (Uttrakhand, West Bengal, |
U.P, Bihar and Jharkhand). The |
‘ Tribunal is dealing with each drain
-and each tributary which is going
i into Ganga. Also STP construction

l IS 10 Issue.

|

|
|

which

AR

. ' A

«M'}!”‘.;'
Lan e

O
g)

9 gaa Rrerar affavor
CaERD v gaa dafag
Laftavn afta n@ea @
aen H{fAftaa fawm

o

HET
i |
(arqurer-#
unid)  ygIfers),
Ny AR,
URIfRETd, AMRUT)

edve W
NMCG/
PEIR)

ATl ) R HIEH @ dearem M |

vil.

TOA No. 491/2023/P8

Suo-Meto-  Ne'ws item titled
"Ganga water unsafe even for
bathing, says Bihar govt. report on

river pollution” appearing in
Hindustan Times dated
26-02-2024

Order dated 25-11-2024

Hon'ble NGT directed NMCG to
file 3 fresh affidavit in terms of the
order dated 12-08-2024 keeping
in view the observations made by
Hon'ble NGT.

Action:-

Report on Gap analysis of sewage
generation and STPs created for
lrealment, progress of sewerage
projects was made available to
NMCG in last hearing. Updated
report will be sent to NMCG in
due time if demanded by NMCG.

18 03.2025
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Format-01
Inspection Report of Status of Bio-remediation

Name of District..............

Name of ULB..............
- Sl Name of Locaulon af WId.m KL . | Status of use of | Status of i Maintenance

Date . Dosing drain at Jali e Screen Remarks
No. Drain A i ) Liquid microbes | Treatment ; of Log Book
points dosing points Cleaning
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Total No, of Distriets 18
Nagar Nigam - 16
Total No. of ULBs 175 Nagar Parishad - 43
Nagar Panchayat - 116
Total No. of Drains 507
|
SI No. Distriet ULB/Town Name of Drains
1 Gandhi Chowk Drain
2 BANKA NAGAR PARISHAD  |Vijay Nagar Drain-1
3 Vijay Nagar Drain-2
4 BANKA AMARPUR NAGAR Aii
PANCHAYAT Jlyar
5 . Dam Road Nala
Baunsi Nagar Panchayat
6 bl Bhagalpur Dumka Road Nala
1 Sant Hospital
8 . Sapna Cinema
ARA NAGAR NIG
9 N NI Bind toli Ujiyar Tola
10 Awarpool
11 Dak Bangla Road Nala
12 BHOJPUR State Highway East Nala
13 s State Highway West Nala
|
14 Siblywn Nagar Panclog Kateia Road Nala
15 Noday Road Nala
16 Mela Road Nala
17 Brahampur Nagar Panchayat Madubani border Nala
18 ARERAJ NAGAR Balmiki Asthan, Motihari
19 PANCHAYAT Markanday Chowk, Motihari
20 DHAKA NAGAR PARISHAD  [Chalupur Dhaka Drain, Dhaka
91 KESARIYA NAGAR Chakiya Kesariya Road Bridge Drain,
PANCHAYAT Kesariya
22 MEHSI NAGAR PANCIIAYAT [Data Mirza Halim Shah Mazar
23 Cold Storage Drain
24 EAST Madhuban Chowk Drain
25 CHAMPARAN Chhatwani Colony Drain,Near DDC
MOTIHARI NAGAR NIGAM  [Residence
26 Sugar Mill drain
27 Rowing Club drain
28 Refugee Colony drain
29 Drain At Chhatriya Ghat
30 RAXAUL NAGAR PARISHAD Dram At Custom Chgck Post Bridge
31 Drain At Naga Road
32 Daya Chak Drain
33 NARKATIAGUNJ NAGAR Near Power Grid of Sugar Mill
34 PARISHAD Dhoom Nagar Mandir Drain
35 Mukhya Bazar Fish Market
36 RAMNAGAR NAGAR Chhatiya Ghat WEST
37 PARISHAD Chhatiya Ghat East
38 Mill Quarter
39 AnariChupri pool Station Chawk Nala
40 WEST R Nagar Thana Drain
4 CHAMPARAN Bettia Nagar Nigam > = }fmrimal Dhan-nshala Drain
42 § : Lohiya Pool Drain
43 - |Kod Beldari Pool Nala

184
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. 338 Polytechnic College Drain
359 JAMUINAGAR PARISHAD Babutola Drain
360 JAMUI Yadav Dasti Mohalla
361 Ganeshi Mandir
JHAJHA NAGAR P
362 ARARRANETAD Charghara Drain
* 363 LAAlgana Draln
364 JEHANABAD JEHANABAD NAGAR ¥ Daulaigun]
PARISHAD
365 \/|Raja Bazar
366 = [Hajl Mohalla
L JOGBANI NAGAR PARISHAD [Xhajurbari Drain
368 Islampur Drain
369 Idgah Chowk Drain
370 Pate] Chawk Nala
37 ARARIA Forbesganj Nagar Parishad Jyoti Cinema Drain
372 State Road Drain
373 Karhara Drain
374 Jokihat Nagar Panchayat Tarankakan Drain
375 Mongra Drain
376 Chilania Dran s
KHAGARIANAGAR "
M PARISHAD P.W.High School
378 Bhagwati Asthan Nala
379 Beldaur Nagar Panchayat Durga Mandir Nala
| KHAGARIA T
Purbulta Nagar Panch 3
382 et ek e MaheshGate Mode Nala
383 . Musri baba Nala
Alaul
384 P oy enchage Bhadaiya Gadhaa Nala
385 Mansi Nagar Panchayat Mandra Dhar Nala
186 . Tegharia Madhav Nagar Meat
, Market Kishanganj
KISHAN JNA
387 p ARJSHAGDUN NACQAR, Pilkhana Road Drain
388 Khankha Drain
389 Dharamgunj Majhi Drain
390 ’ Main Bazaar Nala
391 | KISHANGUN) |PovakhaliNagar Panchayat — &mio v o i Nala
392 Railgate drain pa
393 Kachahari Para Drain
394 KrishnaPuri Drain
395 Thakurganj Nagar Panchayat 1501,0¢ Mode drain
396 Gothra Drain
397 Chaudhary Tola Drain
MAIRWA NAGAR i i
Sansthan D
398 PANCHAYAT In front of Mahavir Sewa Sans rain
399 Near -Shiv Mandir Drain,Siwan
400 SIWAN NAGAR PARISHAD |Shiv varat Sah Mandir Drain
401 Navalpur Drain
402 Khurmabad Takiya Drain
403 Bauli Drain
404 Basantpur Nagar Panchayat [0 7S ool Drain
405 Naya Bazaar Drain /l///'i =,
406 Mani Chapar Drain ALY N
107 SIWAN Hathua Nagar Panchayat Mani Chapar Jamna Part 2 77~ C“‘\ \Q\
408 Bus Stand Drains LIS S \ ‘
409 Kangji Mohaala Drain A B8 X ) by
410 Aandar Nagar Panchayat Siultanpur Drain ank _») S ow s
4] Sultanpur 2nd Drain ¥
7
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Formnt-01
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Tiapection Report of Statun of Iio-remedintion
Nume of Dintelet- Jehunnhnd

Nume of UL Nugnr Pagishad, Jehanahnd [
e S P ——— ——— A ——— S Y pa— = - —— /s
[} " ¥ g " 4
Dato Nme of Laoeatlon of \\l:::l:l:::lt'l.:‘uln Jall h“mlml:;:l;:'“ of Stitus of b;x:i;::::l’ Muintenunce Rnnarke
Draln | Dosl Ints ' X T'reatme < =
) _' Rtk e polits mlerobes l“,,“"""' Clesnlng, of Lag Book
l 1
Alponn A J;\'::i'::”" N/A Yeu Qood ‘)(md Goad Yes
At Daulutpur %
12.02.2025 | Dawlapur | S EE0 N/A Yes Qoo J}m)d Good Yes
Raju Bozar | At Roja Bazor N/A Yes Good 'Good Good l Yes
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Format-02

Status of Drains & Solid waste near locatiof of river
Namec of District- Jehanabad )

Name of ULB- Nagar Parishad, Jehanabad

. Name of Draiuns Whether Dumping of solid amyarey
f Location of discharging in treatment is waste ncar Drains reaxpuifan
SL. Date Naf’u ° Sampling I. i ; AT S pollution in Remarks
No. River £ river around being done of nearhby & river ;
Point ; - river at
location drain carby .
‘ location
At Algana (
; Algana Yes
l Drain § s
No Solid Waste is | Absence of
At Daulatpur ] ey ;
2 [13.02.2025/ Dardha g Daulatpur Yes SEngAimpedin REWREE
rain Drains mearby or in | Treatment
the D:{rdha River Plant
3 At Raja Bazar Raja Bazar Yes |
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PRE-AUDIT INFORMATION
Landflll Checklist

192

. ITEMS ves | no |  status
No.
1 | 13 the landfill site 100 m away {rom river? YES
2 |Is the landfill site 200 m away from Water bodies? YES
3 |is the landfill site 200 m away [rom highway? YES
4 |Is the landfll site 200 m away from habitation? YES
5 |Is the landfill site 200 m away from public parks? YES
6 |Is the landfill site 200 m away from water supply wells? YES
7 |is the landfill site located within the flood plains as recorded for the last 100 years? NO
8 [is the landfill separared at least 2 m above the ground water table? YES
9 |is the landfill located on soils that have low permeability such as clays/siis? YES
10 |Is the landfill site spoping away from the active face and well drained? YES
11 |Is the landfill site 20 km away from Alrports/ alrbase? YES
12 [is the landfill site large enough to last for at least 20-25 years? YES
13 |is the landflll site selected to make use of nearby waste processing facility? YES
14 |Is the landfill site within a wetland area? NO
15 [is the landlill site within critical habitat areas? NO
1= Is the landfill site within sensitive eco-fragile areas or eco-sensitive zone of a NO
sanctuary?
Is temporary storage facllity for Solid Waste avallable in each Landfill site to
17 |accommodate the waste in case of non-operation of waste processing and during YES
emergency or natural calamities?
18 |Dimension of landfill site. 800 Ft X 230 Ft
19 |Estimated capacity of landfill site in T P D. YES 62.46 TPD
20 Out of three general methods of landlill l.e Area method, trench method and Ramp
or Slope method, which one is to be used? YES Area method
A\ oS
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